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ORDER

Proxy representing the counsel for petitioner on record present as the counsel is

out of station and could not attend before the Bench today. No representation on

behalf of the respondent. Counsel for petitioner is directed to submit proof of

service of notice to the respondents by the next date of hearing. The Registry is

directed to send notice to the respondent. Put up on 19.07.2017 at 10.30 A.M.

be

(K. Anantha Padmanabha Swamy)
Member (Judicial)




